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These appeals were called on for pronouncement
of Judgment today.
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Hon'ble Mr. Justice Sanjiv Khanna (for Hon'ble the
Chief Justice, Hon'ble Mr. Justice Deepak Gupta and for
himself) pronounced the majority judgment of the Bench
comprising Hon’ble the Chief Justice, Hon'ble Mr. Justice
N.V. Ramana, Hon'ble Dr. Justice D.Y. Chandrachud, Hon'ble

Mr. Justice Deepak Gupta and His Lordship.

Hon'ble Mr. Justice N.V. Ramana and Hon'ble Dr.

Justice D.Y. Chandrachud pronounced separate judgments.

The reference and the appeals are disposed of in
terms of the signed reportable judgment.

Pending application(s), if any, stand disposed of.

(Chetan Kumar) (Anand Prakash)
A.R.-cum-P.S. Court Master
(Three Signed Reportable Judgments are placed on the file)
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